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From

To,

Sub:

Ref:-

Sir,

Mem

Earned leave.

Letter No. lJAl8673l20Z4 dated 09.09.2024

Smti Jayashree Bora,
loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Das,

District & Sessions Judge,
lorhat.

No HC.VII-87/ 2013(ft.lt 120 ( ta

Dated Guwahati the fl
tl"
September,2024

JT. REGI STRAR(VIG ILANCE)

with reference to your retter on the subject cited above, I am directed to informyou that your prayer for Earned Leave for 4(four) days from 1g.0g.20 24 to 2r.og.2024(suffixing 22.09.2024 being sunday), arong with station reave permission from theevening ot 17,o9.2o24 til the morning of 22.og.2o24, has been granted. The Additionar
District & sessions Judge, Jorhat and in her absence, the next senior most Judicial officer
available at the station wourd remain in charge of your court and office, during your absence.

Yours faithfully,

s4/ _

Copy to
o No.Hc.vrr-87 l2(Jt3(Pt.)/ c ?07 -7eo8 lA. d ted ) \l-o1-21

1 The Principal Accountant General (A&E), Assam, Guwahati, for information
copy of duly filred in reave apprication in prescribed format is encrosed
he

vrh
rewith

e Project Manager, Gauhati High Court

RE STRA N E

l


